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lAC. strikes 

1818. S.HRl. VIRENDRAKUMAR 
SHAH: Will the Minister of TOURISM 
AND CIVIL AVIATION be pleased 
to state: 

(a) the number of flights cancel-
led on account of strikes by the 
emlllo¥ees of the Indian Airlines Cor-
poration on dilferQt QCCasions dur-
ing 1966-67 and 1867-18; 

(ob) the total loss of revenue to 
the Indian Airlines Corporation on 
account of these strikes in each of 
these yeUB; aDd 

(c) the 8tepS proposed to be taken 
.to avoid "uCh -frequent strikes and 
to infuse alscipline among the 
workers of the said Corporation? 

THE MINISTER OF TOURISM 
AND CIVn. AVIATION (:oR. 
KARAN SINGH): (a) The nnmber of 
IUghts Cancelled durinlll 1966, 1987 
and 1968 were as follow.: 

Year Period of Strike No.oftlight 

cancelled 

1966 28129-6-66 

27128-7-56 17 

28-9-66 4 
1957 21/22-1-67 3 

17-5-67 

n-8-67 to 20-8-67 147 
1968 16-1-68 to 20-1-68 2 

Grand Total 18z 

(b) The approximate los$ of 
revenue to the Indian Airlines on 
account. of these strikes in each of 
these years is given below: 

Loss (R •. in lakbs) 

3'04 
20"12 

0'63 

(c) Government have issued a 
circular to all UnionslAssociations in 
the Corporation warning them that 
severe notice would be taken in 
future of illegal strikes regardless of 
the merits of the demand in support 
of which Buch strikes are organised. 
Their attention has also been drawn 
to the penal action to which they 
would be liable under the Industrial 
Disputes Act. 

Use of Devnagari Numerals In Scooter-
Car Plate. Ia DelhI 

1819. SHRI P. It. DEO: 
SHRI J. MOHAMED IMAM: 

Will the :Minister of TRANSPORT 
AND SHIPPING be pleased to state: 

(a) whether number plates of many 
cars and scooters are displayed in 
ffiDdi (Devnagari) numerals at 
Delhi; 

(b) whether the Constitution pro-
vides use of only internatioDaJ. nu-
merals; and 

(c) the action taken by Govern-
meot III ihe matter? 




